| TEM NO. 95 REG STRAR COURT. 2 SECTI ON Xl
SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR M K HANJURA
Petition(s) for Special Leave to Appeal (O No(s). 21880/ 2014

DI RECTOR UP RAJYA KRI SHI UTPADAN MANDI PARI SHAD AND ORS
Petitioner(s)

VERSUS

AMAR NATH | NDUSTRI ES AND ORS Respondent ( s)

(with interimrelief and office report)

Date : 17/03/2015 This petition was called on for hearing today.

For Petitioner(s)
M. Pradeep M sra, Adv.

For Respondent (s) M . Al ok Kunar, adv.
M. Jitendra Kumar, Adv.

UPON hearing the counsel the Court nade the follow ng
ORDER

File not received.

Li st again on 12.05.2015.

(M K HANJURA)
Regi strar
SB

Signature Not Verified

Digitally signed by
Sushma Kunmari Baj aj
Date: 2015.03. 18
16: 01: 24 I ST
Reason:



